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NOTES OF THE REGISTRY 
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ORDERS OF THE iRIJ 

Order dated 20.6.2002 

C Applicant, a Junior Engineer of C.P .W.D. 

at Pun,  having faced a transfer to Kuchjhar 

within nine months of his present posting, filed 

this Original Application in December, 2000 and 

on the strength of the interim protection given 

by this Tribunal, he is still continuing at Puri 

for all these one and half year. 

A counter has been filed by the 

espcndents to-day, wherein it has been St ated 

as under ; 

s... transfer order was made in 
very unusual situation under 
pressure from the Central PWD 
Junior Digineers' Association (I), 
Eastern Zne'. 

From the aev e it appears t hat the 

transfer order in question was passed improperly,  

and ,theref.re, the impugned order of transfer 

dated 5.12.2000 vide Annexure-3, in so far as 
bR 	L )  

Applicant is cOncerned,s hereby set aside/ 

r quashed. 

In the result, havhirig heard the*  learned 

counsel for the Applicant and Shni A.K.Iose, 

learned Sr.Stanjing Obunsel for the Resp*dents, 

this O.A. is allowed. No costs1
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